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MINLSTRY OF WOMEN AND CHILD 
DEVELOPMENT 

NOTIFICATION 

New Delhi, the 22nd November, 2010 

S.O. 2818(E).—in pursuance of Section 4 of the 
Commissions for Protection of Child Rights Act, 2005 (4 of 
2006), the Government of India hereby nominates the 
following as the Members of the National Commission for 
Protection of Child Rights in the respective fields : 

Education 

(i) Ms. Sukanya Bharatram 
23-24 Maulfari Avenue, Westend Green Farms, 
Phase-I, Rajokhri, New Delhi-110038. 

Child Health, Care, Welfare and Development 

(ii) Dr. Dinesh Laroia 
52/54, 3rd Floor, Ramjas Road, 
New Delhi-110005. 



2 	 THE GAZETTE OF INDIA : EXTRAORDINARY 	[PART 	3(ii)] 

Elimination of Child Labour or Children in Distress 

(iii) Dr. Yogesh Dube 
Dube House, Carter Road No. 9, Borivali 
(East), Mumbai-400066. 

Laws relating to Children 

(iv) Ms. Dipa Dixit 
AB-7, Tilak Marg, NewDelhi-110001.  

Child Psychology or Sociology 
(v) Shri Vinod Kumar Tikoo 

823/G11-13, Paschim Vihar, New Delhi-110087. 
2. The above members shall hold office for a period 

of three years w.c.f. the date of taking charge or until further 
orders, whichever is earlier. 

[F. No. 3-11/2010-C W-1] 
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